
Export of Sugar

10337. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of COM
MERCE be pleased to state:

(a) how much quantity of sugar 
was supposed to be exported before 
imposition of ban on export of sugar;

(b) how much foreign exchange 
was to be realised; and

(c) whether export of sugar will 
.start in the current year or not?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHED ALAM KHAN): 
<a) A total of 2.30 lakh tonnes of 
sugar was supposed to be exported 
before the imposition of ban on export 
of sugar.

(b) The foreign exchange realisa
tion would have been about Rs. 125 
crores.

(c) The export °f sugar is at pre
sent banned.
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Composition of Board of Directors of 
ITDC

10339. SHRI N. SOUND AR A JAN: 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state:

(a) when the Board of Directors to 
India Tourism Development Corpora
tion (I.T.D.C.) will TTe constituted; 
and

(b) what are the reasons for not 
constituting Boar<j of Directors of 
I T.D.C. so far?

THE MINISTER OF TOURISM 
. AND CIVIL AVATION (SHRI A. P. 

SHARMA); (a) and (b). The Board
of Directors of India Tourism Deve
lopment Corporation has since been 
reconstituted with effect from 
28-3-1981.
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